
IN THE HONBLE NATIONAL GREEN TRIBUNAL (S Z) 
AT CHENNAI 

O.A.No. 260 OF 2020 

Beerlallaiah.
H.No.3-155, Yadagiripally,
SriramNagar Yadagirigutta,
Yadadri- Bhongir District ..Applicant

VS 

1.The State of Telangana
Rep by its Principal Secretary,
Roads and Buildings Department,
Secretariat, Hyderabad.

2. Telangana State Environmental Impact Assessment Authority 
Rep by its member secretary,

A-3,ParyavarnBhavan 
Sanathnagar industrial Estate 
Hyderabad 

3. The District Collector 
YadadriBhongir District 

4. Engineer-In-Chief R&B State roads & Core Road Net, 
State roads & Core Road Net, 
Hyderabad

5.Chief Engineer R&sB Minor Irrigation, 
Erramanzal , 

Hyderabad 

6. Executive Engineer, 
(R and B) Department, 
Bhongir Town, Yadadri- Bhongir District ..Respondents

REPLYAFFIDAVIT FILEDON BEHALFOF THE 
RESPONDENT No1,48&6 

I, U.Shankaraiah, S/o. Muthaiah, aged about 59 years, Occ: Government Service,

Residing at Bhongir ,Yadadri-Bhongir District, do hereby solemnly affirm and sincerely

state on oath as follows:

1. I am working as Executive Engineer Roads and Buildings Department, Yadadri-

BhongirDistrict and Respondent No.6 herein and as such I am well acquainted

with the facts of the case. I am deposing this counter affidavit and on behalf of 

Respondent Nos. 1, 4 & 6 herein.
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2. 
I submit that, I have read the averments made in the affidavit filed in support of 

the instant Original Application and having understood the same, this counter affidavit

is being deposed basing on the records maintained in the office of these Respondents.

3 I submit that, all the averments and allegations made against the answering

Respondents are denied as false and incorrect except those that are specifically 

admitted herein. 

4.1 submit that, the Government of Telangana State R&B department hadaccorded 

Administrative sanction for an amount of Rs. 143.00 Crores vide G.O Ms. No. 106 T 

(R&B) R-1I Dept., Dt. 28.02.2018 for 6 lane ring road for the length of 5.20km in 

Yadagirigutta village where Sri LaxmiNarasimhaSwamy Shrine is located. The Temple is 

famous & important Hindu holy pilgrim center at Yadadgirigutta village in Telangana 

State. The number of pilgrims visiting the Lord Sri LaxmiNarasimhaSwamy 

Shrine/Temple has been increasing day by day. Keeping in view of popularity and 

importance of Temple. The Government of Telangana has constituted Yadadri Temple 

Development Authority (YTDA) to plan and undertake development activities and to 

facilitate center for temple tourism.

As per Terms of Reference(ToR) of joint committee

i.It is submit that, the existing Construction debris,are being removing from the site to 

restore the size of oorakunta.

ii. It is submit that, the bund of oorakunta is being strengthening with appropriate 

concrete Retaining wall on outside and for inside stone pitching in consultation with 

Irrigation department. 

iii. It is submit that, the FTL of oorakunta will be maintained by deepening the 

Oorakunta and removing debris after completion of road work with 1.17 million cubic

feet (mcft) of original capacity of tank.

iv. It is submit that, the de siltation of oorakunta will be done regularly in consultation

with Irrigation department.
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v. It is submit that, 3X3 mtr closed conduit Box culvert is under construction for flow 

of water from upper tank to lower tank during rainy seasons. This box culvert shall

hold peak/sudden precipitation. 

vi. It is submit that, a Box culvert has already been constructed beneath the 6 lane 

Ring Road for outlet of Oorakunta being provided with spillway weir for downstream 

water tosupply to Ayacut and other irrigation purpose and other Agricultural 

activities are being taken up. 

vii. It is submit that, 6 lane Ring Road around yadadri temple and all link roads has 

already been developed and traffic plying on this road and intended purpose of ring 

road is achieved. 

vii. It is submit that STp (Sewerage Treatment Plant) is under construction on U/S 

in view of future expansion of projects and no effluent will be discharged into 

oorakuntaas shown in photographs 

ix. It is submit that, Green beltwith native species already taken up and will be 

continued in and around oorakunta premises slushy greenery will be developed. 

6.I submit that this project work is neither National Highway nor Express Highway

and it is only up gradation of existing road in built-uparea and within green field(plain 

lands) where no Ecosystem disturbed as such Environmental Clearance(EC) is not 

required.

7.I submit that theonly exiting old tank bund of 300m length of Oorakunta Cheruvu is 

further widened to accommodate the 6 lane Ring Road duely utilizing extreme end of 

Down Stream toe bufer zone(no water body) by constructing Retaining wall through

tank bund portion to create horizontal spatial for road formation and meagerly shifting

inside the tank with minimum use of area on Upstream side without causing damage to 

the water body and also to the water Ecosyst m, as such there is no need to assess 

the damage and environmental compensation 

8.I submit that this Project is Telangana State Government Project and supervised by 

Roads and Buildings department of Government of Telangana and not connected to 
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YTDA (Yadagiri Temple Development Authority),and also being maintained by this 

respondent and extend of construction in water body is very meager and it is in 

township of Yadagirigutta and road is formed as part of town ship projects not falling

within the Category provided under the under scheduled -I 7(0 of EIA Notification,2006 
not required prior EC(Environmental Clearance) before launching the same. 

9.I submit that the proposed Ring Road is 5.20km lengthbranching and connecting 
Major District Road (MDR) belongs this department includes, 1.Yadagirigutta to 

Wangapally road from southern side,2.Yadagirigutta to Cheriyal road from Eastern 

side,3.Yadagirigutta to Raigiri road from Western side, 4.Yadagirigutta to Turkapally 

road from Northern side all put together forming 2.80km length with existing above 4 

roads in built-uparea are upgraded into Ring Road, remaining 2.10km in open plain

lands and 0.30 km on the existing oorakuntacheruvu tank bund and other required

infrastructureare in existing open and built up area belongs to Temple and YTDA,not 

requires any Environmental Clearance (EC). There is no violation of Environment rules

in laying 6 lane Ring Road as explained in the para 7 in development project. 

For the reasons stated above, it is therefore prayed that the Hon'ble National Green

Tribunal may be pleased to dismiss the O.A as devoid of merits and pass such other

Order or Orders in the interest of justice as this Hon'ble National Green Tribunal may 

deem fit and proper in the circumstances of the case. 

Solemnly affirmed before me 
On this the 3rdday of August, 2021 
At Hyderabad. 

VERIFICATION STATEMENT 

1, U. Shankaraiah S/o. Muthaiah, aged about 59 yearsOcc: Government Service,

Residing at Bhongir, working as Executive Engineer RêsB Division Bhongir, do hereby

state the contents of paragraphs (1 to 9) are true to the best of my knowledge and belief.

Hence, verified on this 3rd day of August , 2021 at Hyderabad. 

Deponent
Executive Engineer
District(R&B) Ocet 

Yadadri Bhongir (District) 



GOVERM1FNT OF TELANGANA STATI: 
ROADS AI:D BUILD!NGS DEPARTMEIT 

From: 
To: Sri O. Ramesh B.E, 

Superintending Engineer, 
Irrigation Circle, Nalgonda. 

The Executive fEnyineer, 

(R&B) Special Divisioin, Yeclaclri. 

Lr. No SE/IC Nalgnda/!EE/11/2919:20/ DI 0g.03.2020 Sif 

Ioporiat 

DECYTDA
bla Ref 1. EE/(R&B) SPI. Divn Yadadri Letler No. DR/D1/ 2018-19/Ring Road/16

Sub (R&B) Department-Special Division-Yadaclri-Forming G L.ane rirng roid aroundYadadri Temple(fron KM 0-1:000 to KM 5+190)) alon wii now Ghat road 
landing towarcls N-E COncr and link roads in Yacdaclri-|emicsiOn for 
formation of road in the strctch km 4/050 to 1/350-Permission ccordccl-Reg. 

Dt. 20.02.2020 

Of Referring to the l.FE/(REB) special division, yadadri letter above, the above lank is 
inspected and necessary pcruission is accordecd lo continue liie 6-Ine ing road wlich is 
around the upcoming Temple complex vitl the folowing precondition.

4. The capacity of the Ooral:unta Tunk shali be maintairicd t 1.17 ncft.
5. Inner side lo lhe bund, revelmenl iuay be provided

6. The FTL shall be naintained by colrictrng riew weir wit!i thhe ler:l is slhown by 
the irrigation department. 

Yours faithfully 

Supcrinu E 
Irigatiun Circle, Pl:lgonda. 

Mauas 
nssi.EXECUlIve cngineer

(R&B) Section, ALAIR



OVERNMUNI OF ANGANA iIAE ROADS AND NUILDINN (DEPARIMENT From: 
Si G. Vasant Nalk n., MAA, Evecutthe Enginew(RNP), 
Special Divislon, Yadadi The xoctlve 'nglne,

Irrlpatlon N CAD DOp.ntnnt, 
Ynclaelrl-luiv.anagl 

L No. DEVDU 2018-19/Ring Road, ll Slt, 
Dt. 20.0.2020 

Sub: (RNB) Department-Specal Dlvlslon-Yadac1l-F'ornmlng o Lan" sod arouncd Yachnli Temple(hom KM (0+000 to KM 5+ 190) alkong wltli iN'w Ghat rond landing towards N-E coner and nk roads ln Yaclac |dslon for fommation of roid In the stretch kn 1/050 to 4/350-requested Rryt Ref 1. AB No. 28/2018-19 Dt. 11-07-2018 
Anent to the subject ancd reference clted above, t ls to lntom that t urojeet of YTDA Is prestigious project of Government of Telangana and as pnt of VarloUs developmental actlvities were proposed. As such there wll be enonurs nea In the movement of trafflc around Yacdadrl Temple aren and also the vahl le (olng to dhe Temple arca. To cater to the needs lncluding future growth, the Hon'ble Cllef Alntdor Instructed to provide Ring Road arouncd the upcomng Tenmpl: conmplex. As such Iu h. beon proposed for developlng a Ring Road around the Yadadl Temple:.

Accordingly the DPR was evolved ancd appproved and tha woik w.antrusted to M/s Sal Pavanl Pvt. Lld. vlde reference clted. The above work ls comencod ond Is n briskprogress. The executlon of the road In the stretclh from km 4/050 to 1/3501 held up sinceethe allgnment of the road Is passing over thie bund portlon of Oorakunt. ank at Yaclaghlpali village. 
Hence It ls requested to accord permlsslonn lo proceed with tle work In the abovesald reach at the earlest since the work Is of urgevt m nature and br-hxy directly monitwe by Hon ble Chlef Minlster of Telangana State. 

Enc:. Copy of the Approved Allgnment Youns falthfully Of the 6-Lane Ring Road: INo 

Execuilve Engmer(RN), 
Speclal Dvlslon, Y.cla1l, 

. Copy submitted to the Englneer-in-Clhle>(itkU), SRRCRN, Hyd for favour of hind Informatlon 
2. Copy subniltted to the SuperinteIdlng Engpincer (lRNB) Reglonal Ofmce Nalgunda for favour ol kl1nd information 
3. Copy subnitted to the uperlntendinoj Fnqluwr ( Irrigatkm Chc, Natyondawith a requ«t to lsut the coN d tu Uccod p«rm/sslon to prnoned withh tho work In th: 1h m"nld albuva1. Copy to 1D11/Y1A tor teollow up actlon 
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